Observation Regarding Bills to be Discussed
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SHRI K. C. VENUGOPAL (ALAPPUZHA): Hon. Speaker, Sir, already there are two
Bills as Item Nos. 27 and 28 for consideration and passing.

Sir, I think, you are aware that in the Business Advisory Committee, the entire
Opposition demanded that these Bills should be referred to the Standing
Committee or the JPC. Both the Bills are very important. One is relating to the
nuclear energy, which is going to have a far-reaching impact on the country. The
second one is the Bill on MGNREGA which is going to affect crores of common
workers of this country. In both the things, the entire Opposition has demanded
that these two Bills be sent to the Standing Committee or JPC. This was our
demand. The hon. Minister and some Members from the Government side told that
time of around three hours should be allotted. We, the entire Opposition, are not in
a position to allow the time. We are demanding for sending the Bills to the
Standing Committee or the JPC. At that time, the hon. Minister told that we are not
deciding the time now. We will come back. We did not get any information from the
hon. Minister. Now, there are things in the air that the two Bills are being passed by
today itself.

Sir, you are not sending the Bills to the Standing Committee and you are not
sending them to the JPC. As these are the most important Bills, you are trying to
limit the discussion also. All the Members of the Parliament want a detailed
discussion.

Therefore, I think, minimum six hours should be allotted for Nuclear Energy Bill
and minimum eight hours should be allotted for Rozgar Bill.
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SHRI K. C. VENUGOPAL: Sir, we want to know how much time will be allotted.
(Interruptions)

SHRI B. MANICKAM TAGORE (VIRUDHUNAGAR): How much time, Sir.
(Interruptions)
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THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY;
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF STATE
IN THE PRIME MINISTERS OFFICE; MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE
DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Speaker Sir (Interruptions)
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